| TEM NO 103 COURT NO. 3 SECTION PI L

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

WRI T PETITION (CIVIL) NO(s). 125 OF 1998

Al . LAWERS FORUM FOR CI VI L LI BERTS. &ANR Petitioner(s)

VERSUS

UOol. & CORS Respondent ( s)

WTH WP(C) NO. 418 of 2001

Date: 16/11/2005 These Petitions were called on for hearing today.

CORAM :
HON BLE MR JUSTICE K. G BALAKRI SHNAN
HON BLE MR JUSTI CE ARUN KUMAR
HON BLE MR JUSTICE G P. MATHUR
For Petitioner(s) M. Prashant Bhushan, Adv.
M. M A Chi nnasany, Adv.
M. Shakil Ahned Syed, Adv.
Ms. Ruby Singh Ahuja, Adv.
For Respondent (s) M . K. K. Venugopal , Sr. Adv.

M. Tara Chandra Sharma , Adv

Ms. Neel am Shar ma, Adv.



Ms. Raj eev Sharma, Adv.

M. A Saran, A S. G

Ms. Pur ni ma Bhat, Adv.

M s. Rekha Pandey, Adv.

M. P. Parnmeswar an, Adv.

M. CGopal Singh ,Adv

M.Rituraj Biswas, Adv.

Ms. Hemanti ka Wahi , Adv

M. S.B. Upadhyay , Adv

M. Shakil Ahmed Syed , Adv

M. Ranj an Mukherjee , Adv

M. Anil Shrivastav , Adv

Ms. Kri shna Sarnma, Adv.
M. V. K. Si darthan, Adv.
M. J. R Luwang, Adv.
M. R ku Sarnma, Adv.

For M'S Corporate Law Group , Advs.

M. D.S. Mahra, Adv.

M . A Mari ar put ham Adv.

Ms. Aruna Mat hur, Adv.

M. U. Hazari ka, Adv.

Ms. Sum ta Hazari ka, Adv.

UPON hearing counsel the Court nade the foll ow ng

ORDER



Adj ourned to Tuesday, the 10th January, 2006.

The petitioner be informed about the date of hearing.

(G V. Ranana) (Veera Vernm)

Court Master Court Master



